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A container being removed from the Tikri-Bahadurgarh border on Saturday; and (right) a JCB removes a cemented barricade at the Singhu border. PHOTOS: SUMIT THARAN, RAMESH KUMAR

Huge sigh of relief as Tikri border opens

Delhi Police remove barricades
from Singhu border service lane

RAVINDER SAINI

TRIBUNE NEWS SERVICE

JHAJJAR, FEBRUARY 24

In a major development, the
Delhi and Jhajjar Police today
decided to open one lane each
on both sides of the highway at
the Tikri border keeping in
view the inconvenience being
faced by commuters following
the blockade at the Delhi-
Haryana borders.

The police started remov-
ing cemented barricades
from both sides of the high-
way at the Tikri border in the
evening. It is expected that
the border would be opened
by late night and four wheel-
ers from both sides will be
able to pass through it.

The Tikri border has been
closed forthe pastover 10daysin
view of the Punjab farmers’ Del-
hi march. The authorities had
erected concrete walls on the bor-
der to prevent the farmers from
entering the national capital.

TO EASE PROBLEMS OF COMMUTERS

We are opening one lane each on both sides of the highways
atthe Tikri and Jharoda Kalan borders, which connect Delhi to
Haryana through Jhajjar district. The decision has been taken
after getting consent from our Delhi counterparts keeping in view
the inconvenience being faced by commuters. Dr Arpit Jain, s, Jiaun

Tight security arrangements
have also been made at the outer
area of Bahadurgarh town.

“We are opening one lane
each on both sides of the
highways at the Tikri and
Jharoda Kalan borders,
which connect Delhi to
Haryana through Jhajjar dis-
trict. The decision has been
taken after getting consent
from our Delhi counterparts
keeping in view the incon-
venience being faced by com-
muters,” said Dr Arpit Jain,
SP Jhajjar. He said Dhansa —
another Delhi border con-
necting Jhajjar through Badli
village —was also been being

opened so that commuters
could easily travel from
there. “Initially, one lane on
both sides is being opened for
vehicular traffic. The situa-
tion is being assessed and
further decision in this
regard will be taken as per
the requirement. We are in
constant touch with the Delhi
Police in this regard,” the SP
added.

Jain also exhorted the peo-
ple to follow the guidelines
issued by the district police
through its social media
handles about the traffic
routes in view of the ongo-
ing farm protest.

MukEesH TANDON

TRIBUNE NEWS SERVICE

SONEPAT, FEBRUARY 24

Giving relief to thousands of
commuters, the Delhi police
on Saturday started opening
up service lanes at the Singhu
border on NH-44, which were
sealed for the past 12 days due
to ongoing farmers’ protest.

In the first phase, the Delhi
police removed concrete
walls, cemented barricades,
barbed fencing and barri-
cades from the service lane
on the Panipat-Delhi road
under the flyover.

The Delhi police had put up
10-12 layers of barricading to
block entry through the
Singhu border due to the ongo-

ing clashes between farmers
and security forces at Shamb-
hu and Khanauri borders.

The border had been sealed
at the flyover on both sides of
service lanes. The Delhi police
sealed the borderwith concrete
boulders, iron and cemented
barricades, big containers filled
with soil and sand, and con-
structed cemented walls to stop
the protestors.

According to sources, the
Delhi police decided to only
open one service lane so far.
The opening up of other
lanes would only be decided
upon after gauging the situa-
tion on February 29.

After getting hopes of resolu-
tion on the situation, and regu-

lar demands by industrialists,
local representatives, business
organisations, labourer organi-
sations and others, police
authorities began removing
barricades with the help of
earth movers and JCBs.

The Delhi police also opened
link roads for commuters to
reach Delhi. People were com-
muting through Safiabad-
Narela, Jati and Dahisara roads
toreach Delhi, where they faced
long queues. Kundli Industrial-
ists’ Association president Sub-
hash Gupta said the Delhi
police started opening service
lanes today. Sonepat DC Manoj
Kumar said the police had
started opening service lanes
in the evening.

Kheri Chopta farmers resume

DEEPENDER DESWAL
TRIBUNE NEWS SERVICE

HISAR, FEBRUARY 24
A day after the violent clash
yesterday, farmers remained
firm on continuing their dhar-
na by putting up a pucca mor-
cha at Kheri Chopta village of
the district, though the situa-
tion remained peaceful today.
The police have released all
farmer leaders and have not
pressed for the registration of
a criminal case in connection
with the clash.

Farmers held meetings with
the district administration and
said they would continue a
peaceful  dharna.  They
demanded action against cops
who acted in an “irresponsible
way”, leading to the clash.

Farmer leader Vikas Sisar
said the police had released all
farmers who had been
detained yesterday. Asked
about injuries inflicted on cops
and damage to police vehicles,
he said the farmers were hold-
ing a peaceful meeting and
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Farmers stage a dharna at Kheri Chopta village in Hisar on Saturday.

wanted to march to the
Khanauri border. “We had no
wrong intention. We were not
at fault,” he stated.

Hansi SP Magsood Ahmed
said 34 police personnel,
including himself and two
DSPs, had suffered injuries.
“The farmers want to march
to the Khanauri border, but we
asked them not to do so as
they did not have permission.
When they tried to start a
march on tractors, the police
detained 16 activists. Later,

the farmers started hurling
stones on the police,” he said.
The SP said they had to resort
to tear gas shells and water
cannons to control the situa-
tion, but denied that the pro-
testers were lathicharged.

The SPsaid he, along with the
Hisar DC, held a meeting with
the farmerslast night and asked
them to continue the dharna in
a peaceful manner. No FIR had
been registered so far, he said,
adding that they had no report
of injuries to the farmers.

Compassion must for just
justice, says High Court

SAURABH MALIK
TRIBUNE NEWS SERVICE
CHANDIGARH, FEBRUARY 24
In a significant judgment
liable to change the way the
courts deal with offenders, the
Punjab and Haryana High
Court has stated that justice
and compassion were inter-
connected and mutually inclu-
sive. Justice Harpreet Singh
Brar also made it clear that
accountability and fairness
were essential components of
justice, but the true essence of
“just justice" could only be
realised through compassion.
He also emphasised the
imperative need for a more
sensitive approach to dispens-
ing justice, particularly in a
society marked by conflict
and apathy. Acknowledging
the court’s obligation to
address people’s plight with
empathy, especially consider-
ing the prevailing societal
challenges, the Bench assert-
ed that the “goodness of jus-
tice” was not required to be
perceived as aloof and stiff.
Justice Brar’s observations

came in a 75-year-old man’s
case, where the concession of
probation granted to him was
revoked, and he was sen-
tenced to three-year rigorous
imprisonment, following the
registration of a fresh FIR just
a month before the comple-
tion of his probation period.
The Bench was told that the
petitioner had peacefully
spent 11 of the 12-month pro-
bation period without record-
ing any untoward incident.

Justice Brar imposed Rs 50
fine on the petitioner for violat-
ing the conditions of his proba-
tion “in order to do full and
complete justice as such an
approach is warranted to fur-
ther the cause of fairness
which is intrinsic to the idea of
justice”. The impugned order,
whereby the petitioner’s pro-
bation was cancelled, was also
directed to be set aside once
the fine was deposited.

The judgment is significant
as it upholds accountability
and recognises the signifi-
cance of compassion in deliv-
ering justice.

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

OR O o H {» ORS OF
ADA 4 PITA R S PRIVA MITED
RELEVANT PARTICULARS
1.|Name of Corporate Debtor SADASHIV CAPITAL SERVICES PRIVATE LIMITED
2. | Date of incorporation of Corporate Debtor |15 July 2005

@

Authority under which Corporate Debtor is
incorporated / registered

RoC - Chandigarh

. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor

~

U67190CH2005PTC028678

o

Address of the registered office and

Regd. Office: SCO-9, Sector 7-C,
principal office (if any) of Corporate Debtor | Chandigarh-160017

>

Insolvency commencement date in
respect of Corporate Debtor

23rd February 2024

~

. |Estimated date of closure of insolvency
resolution process

21st August 2024 (180th day from the Insolvency
commencement date i.e., 23rd February 2024)

oo

. (Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

CA ARUN GUPTA
Regn. No.: IBBI/IPA-001/IP-P01323/2018-2019/12055
AFA Validity : 19 November 2024

. |Address & email of the interim resolution
professional, as registered with the board

©

H.No. 229, ST. No. 5R Khalsa School Road,
Khanna, Ludhiana, Punjab-141401
Email: arunsapna.ca@gmail.com

10.|Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Clo Arun Sapna & Associates Opposite Union Bank of
India G T Road Khanna, Punjab -141401 India
Email: cirp.sadashiv@yahoo.com

11.|Last date for submission of claims

08th March 2024

12.|Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

Not Applicable

@

Names of insolvency professionals identified
to actas authorised representative of creditors
inaclass (three names for each class)

Not Applicable

=

.|(a) Relevant forms and
(b) Details of authorized representatives
are available at:

(a) Weblink: https://ibbi.gov.in/en/home/downloads
(b) Physical Address: Same as at point no. 09

Limited on 23rd February 2024.

mentioned against entry No. 10.

Qithmicc; q

offalse or mis|

Date : 24.02.2024
Place: Chandigarh

Notice is hereby given that the National Company Law Tribunal, Chandigarh has ordered the
commencement of a corporate insolvency resolution process of the Sadashiv Capital Services Private

The creditors of Sadashiv Capital Services Private Limited are hereby called upon to submit their
claims with proof on or before 08th March 2024 to the interim resolution professional at the address

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proofin person, by post or by electronic means.

ing proofs of claim shall attract penalties.

CAARUN GUPTA
Interim Resolution Professional

Sadashiv Capital Services Private Limited

Regn. No: IBBI/IPA-001/IP-P01323/2018-2019/12055

SI'T to reinvestigate Forest
Depts ghost plants scam

BHARTESH SINGH THAKUR
TRIBUNE NEWS SERVICE

CHANDIGARH, FEBRUARY 24
After grilling by the Vidhan
Sabha’s Committee on Gov-
ernment Assurances, the Anti-
Corruption Bureau (ACB) has
assured that the ghost plants
scam of the Forest Depart-
ment’s Research Division,
Pinjore, will be investigated by
a special investigation team
(SIT) headed by a DIG.

The Tribune broke the sto-
ry about the scam in 2022,
following which Forest Min-
ister Kanwar Pal Gujjar had
formed a panel of three forest
officers to investigate it. The
officers confirmed the mis-
appropriation in their report.
The issue was raised in the
Haryana Legislative Assem-
bly on March 22,2022, during
a Calling Attention Motion,
where the government
tabled the inquiry report and
assured a vigilance inquiry.

The Tribunebroke
the storyin 2022.

However, after the DSP of
bureau, Devinder Singh, gave
aclean chit to the accused, IFS
officer Jitender Ahlawat, the
Assurance Committee took up
the case. During a hearing, DG
(Vigilance) Shatrujeet Kapur
and DIG Pankaj Nain
appeared before the commit-
tee and it was decided to form
an SIT under Nain.

The inquiry report had
revealed that despite no target
available for new plants from
the Forest Department, on
January 27, 2021, a letter was
issued to former contractors
for extending their contract
from January 28, 2021, to Feb-
ruary 28,2021. Their contracts
had ended on August 31, 2020,
and October 31,2020. The con-
tractors had executed works

worth Rs 1.87 crore.

The panel found that the
then Deputy Conservator of
Forests (Research), Pinjore,
Jitender Ahlawat, violated a
standing order on tenders.
Ahlawat was to grow 16.85
lakh new plants, while the
detailed account reflected
only 9.6 lakh plants were
grown till March 31, 2021. It
implied that 7.77 lakh plants
were not grown, but the
entire allotted amount was
spent by March 31, 2021.

The panel said Rs 51 lakh
was “embezzled” as it was
meant to be paid as
EPF/ESI/contractor profit, but
instead, it was spent on labour,
machinery or material.

The panel found that Rs 37
lakh was available with the
Research Division from Jan-
uary 2021. The permission
was granted for its use for
growing new plants, which
was not done.

CM launches
‘Sanjha Bazaar’

KARNAL, FEBRUARY 24
Taking a significant step
towards creating opportunities
for economic and community
development, as well as
empowering women within
self-help groups (SHGs), CM
Manohar Lal Khattar
launched the state’s first ‘San-
jha Bazaar’ in Karnal today.
He also laid the foundation
stones of five projects related
to the health sector worth Rs
820.92 crore from the audito-
rium of Kalpana Chawla
Government Medical Col-
lege, including the second
phase of KCGMC. —TNS

SarvKhap forms 11-member
panel to unite farmer bodies

DEEPENDER DESWAL

TRIBUNE NEWS SERVICE

HISAR, FEBRUARY 24

Condemning the incidents of
use of force by the police, the
representatives of the Sarv
Khap Panchayat held ameeting
at Kandela village of Jind dis-
trict and formed an 11-member
committee to unite farmer bod-
iesand khap panchayats in sup-
port of the agitation.

The panchayat adopted
five resolutions and con-
demned the lathicharge on
farmers, use of tear gas and
the death of a young farmer
at Khanauri-Data Singh
Wala border.

Tekram Kandela, convener
of the panchayat, said they
wanted the agitation to con-
tinue in a peaceful manner.
“Khap panchayat had played
an important role in reviving
and strengthening the previ-
ous agitation, when it was on
the verge of collapsing on
February 28, 2021. We have
formed a committee to unite
farmers’ bodies and ensure
that the agitation remains
peaceful,” he said.

The resolution adopted at
the meeting included MSP

for all crops, implementation
of the Swaminathan Com-
mission recommendation in
toto, loan waiver for all farm-
ers and to link the MNREGA
scheme with agriculture.

At Charkhi Dadri, the Sarv
Jatia Phogat Kkhap also
extended support to the agi-
tation. Balwant Phogat, prad-
han of Phogat khap, said
khap panchayats of the
region were ready to take any
measure as per the call of the
Samyukta Kisan Morcha. He
said they had held a meeting
and extended the support to
the agitation.

Nar Singh, secretary of the
Sangwan khap, said they
were keeping a watch on the
developments. All farmer
organisations should stay
united and carry on the agita-
tion with full force. “Separate
groups of farmer organisa-
tions are taking different
decisions, which is creating
confusing,” he said.

Meanwhile, the farmers
who are staging a dharna at
the Khanauri-Data Singh
Wala border in Jind said they
had postponed the Delhi
march till February 29.

Representatives of various khap panchayats at a meeting of Sarv
Khap at Kandela village of Jind on Saturday. TRIBUNE PHOTO

The Management, Principal, Staff and Students of

Guru Nanak Girls College
Model Town, Ludhiana
Pay respectful tribute 1o
Late Justice Gurnam Singh
Former Chief Minister of Punjab
on his 428" Birth Anniversary
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a5 & Statesman, Jud

GURMAM SINGH
{1895 1873 )
Wiashe: wwas gumamaEingh,ong
Lade Justice Gurarmn Sngh Sened the nation with distinction
, Bpons parson and Educationist,
Causes and |daas projecied by Rirn hawe borme ol joday.

Col. D S Kahlon & Nina Kahlon
(Son and daughter in-law)

AJH faafe WS 7& a7 78 I IH I
A3t A3 I8t AYTE g

Frtan & Chutine ChHodirs

(15.8.1929 - 22.2.2024 )
Our respected and beloved

Chosivine htire Fore Frcohlon

left for her heavenly abode.

In fond memory of the departed soul
Kirtan & Antim Ardas will be held at

Gurudwara, Sector 1

On Monday, 26th February 2024

from 12:00 - 1:00 pm
Followed by langar

+

Grief - stricken

Kudrat Kahlon

(Granddaughter)  Manasi Scott
I | (Granddaughter)
Adiljit Singh Kahlon
(Grandson)

Kahlon & Sandhu Families

Dr J Ravindranath &
late Lt. Gen. G Ravindranath
(Daughter and son in-law)
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